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To,

HE GAUHATI HI H o TAT U AHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

Smti Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

No.HC. VI r-62t 2004t ?2t3 lA

Shri Sujit Kumar Ghosh,
Member, I4ACT No.3,

Kamrup(M),

Guwahati, Assam.

+t
Dated Guwahati the \/septemb er, 2024

Casual leave.

Your letter No. MACT No.3lZO24l72S dtd. 05.09.2024.

Yours faithfully,

stl-
]T. REGISTRA RruIGILANCE)

II-62 0 4 te
) tL-09-21

Sub:

Ref:-

Sir,

With reference to the above, I am directcd to tnform you that you have beengranted two days casuar reave on r4,ro.2024 and 15.10.2024, arong with stationleave permission, with the official vehicle, ; ;;, cost, from the evening of09.10.2024 till the morningof 1g.10.2024. Ornng yo* absence, Member, MACT No.1,and in his absence, Member, MACT No.2 wirr remain in ch"aig" or yo* court and orfice.

em N H
Copy to :

t9-12/{

1. The Member, MACT No.1, Kamrup(M), Guwahati, Assam.2)" rl"^o"r, MACT No.2, Kamrup(M), cuwar,ati, essam.J. I he Proiect lv'lanager, Gauhati High Court.
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